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0.A. No. 1016/1988

New Delhi this the 2th Day of Decembar, 1993

The Hon'ble Member 3h,B. Jhoundiyal,MCvx)

The Hon'ble Member Sh.B,j.Hegcfc, MemberCJ)

1, Sh.Khern jiagh

3/o Sh.Kishin Singh
-^23/2 Mandawali Fazalpur,
•3hak arpur, De.lhi

2,-ah, .iaj en jer Erasad,
3/o Sh, Ram Singh
Vill,Sultanpur Deb as
P.O. Puth Khurad,
New Delhi

3,Jh, Aamish Ghand
S/o Sh.Manohcir Lai
Village Narain^. ^fevv D-i 1hi-23

Sh. rlam Singh
i/o Late ->n.Udmi rian
I— 4 2C' f Sc vva Na^ iir ^
Nnv :^lhi

(By Advocate Sh,K.L.Bhatia )
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The 4)plicdnts are holding substantive post of

Dark 3oom Assist jnt inDr, ftarn Manohdr Lohia Hospital,

New JBlhi. They were promotaJ vide order dated 9.2.93

from the post of Dark aoom /Assistant to Junior

Rdi iog/ 'dpher s initially for a short period with effect

from 2.2.1983 which was extended from time to time

till 31-3-1988 or till regular candidates become available

\

through employment Hxch^nge. recording, tx) the applicants,

I^Wyt the posts ofJunior Radiogrsiphars has mostly been

filled by promotion from amongst the Dark rk)om

Assistant and they hcve enclosed a statement shovdng how

in the past D. R. Assistant were promoted as Juaior

Radiographer, Thay hdve taken objection to recruitment

of candiiates from the open market while ignoring their

claim for regularisation. They hdve prayed that they be

deemed to have been appointed on regular basis from the

date of tl^ir initial appo intment i.e. 2.2.1983, that

they m<ay not be revocted from the post of Jr.Radiographers

and that responcionts be restrained from making recruitment

to these posts through Local employment Exchi^ige .

2. In the counter filed by the respondents, it is

stated that the post of Junior Radiographer is required

to be filled up 100?^ by direct recruitment from the
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candidates possessing Matriculation or equivalent

quali:icjtion from recognised Board and i^iploma or

certificate in .-Radiography from a recognised

Institute as per notified recruitment rules. The

post of Dark Boom Assistant is not in feeder category

for appointment/pro totiontJ. to the post of Junior

AadLographer as per notified recruitment rules.

3, Hfi^ard the learned counsel for both the parties.

H perusal of the rules shows that the post of Junior

Radiographer is tb be filled by Direct riecruitment.

Learaed counsel for the respondents has clarified that

in the past,Dark t^om Assistants eligible for appearing

in the selection and v^o se who were successful, have

been appointed as Junior Radiographers. It io clear that

rule did not provide any promotion to the post of

Junior dadio ,irapher from the post of Dark rioom rissistdit.

Applicants cannot claim regularisation as Junior

Radiographer d^hors rule's, Hov^ver, in this case,

applicant have been officiating as Junior radiographer

for a long time and it v\Duld be in the interest of

justice, if they are given at least two chances to be

considered for direct recruitment relaxing the age limit,

aP
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on as regular basis.

4. The application, is therefore, disposed of with

a direction to the responctents to permit the applicants

to appear for the direct selection as and when it is

held, irrespective of their age. There will be no order

as to Costs.
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